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l,RWﬁ/\m‘ son/daughter/wjjs of . VED PRAIASH......,
1980 e cennene YEEFS, Balonging to BIHAR LEGZSLATIVE.. ASSEMBLY

service and presently working as ... 2FETCE | ATIENDINT i
give hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of

miyself, my spouse and dependants*:

B Datal

tﬁ_sjs&_ts In joink name mﬂmq the extent of joint ownership will also have to be

i PRAKAS
VED PRAKASH
Sr. “Description Seif | Spouse | Dependant-1 | Dapsndant-z | Dependant-3 |
R Name(Ss) Har Name Ha
i 32,000 26,0000 yzL | yzL | NIL
(1) | Deposits in | ' *
Banks, Financial vs;ii ::/”K
Iﬂst[;tqticn*s And SABHA
Nortankng \(SEEP | L | V3L | NIL |y
Financial DIPOSIT IN
Companies SBI -
42 ,50000 ;
(ill} | Bonds, .
| Debenturas and i ! L
(V] | Other financial |
;ns:itutions;
NSS, Posta ;
Savings, LIC pi L IL Tl
Pn!i'r_:ifas:etc N N N N /V IL
{v) Ei&mf Vehicles
- (detalls of ' :
| make, etc.) NiL ek | Ak NIL NIL
vy ;ig::ﬁ {give | 6i0LD-100] Gt fLu._h,',;?"h ,
: : vaLuE="
§ 5 e 5 09,90 :
- e W T N ol B
LU -';:;:: V"“‘[‘Ea;qaa
{vii} | Other assets,
such as values
of claims / . = : Nzl ANzl
interests N Tl N L N IL

Note: Value of Bands / shares / Debenfures s per the latest market

yalue in Stock

Exchange In respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a person substantially deperndent on

employee,

the income of the

Rergieme)
I



Detalls of Immovable assets
[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be Indicated]

Sr.
| Ho.

Description Self

Spouse | Dependant-1 | Dependant-2 Dependant-3 |
_Nama(S) Name Nama Etc. Name |

(1)

Agricultural Land : X

- Location{s} e :

- Survey number(s) E
- Extent {Total ﬁ\?}‘):,,,
measurement) 260
-Current market value

NiL | NP N B N-f

(1)

Non-Agricultural Land
- Locatlon(s)

- Suryey number{s}

- Extent (Total i
measuremeant) /V j'L
~Current market value

N | NP

NIL N-$A

(i}

“Buildings (Commerdial
and residential)

number(s)

Location(s)
= Survey fdoor

- Extent (Total N3l
measurement)
- Current market

N
NzL | N-fr o

value

(iv)

Houses / Apartments,
ekc.

= Location(s)

- Survey fdoor
number(s})

- Extent (Totai
measurement} NI.L N 2],

- Current market
valua

]

Others (such as
interest In property) | VTl

Nl | N | NA NA

(2)

1 glve herein below the details of my liabiiities / overdues to public financial

institutions and government dues:-
[Note : Please glve separate detalls for each item)

Sr. | Description Nowic & sddrase of Bank / | Amount putstanding
No. Hn!u;lll l’n_:ﬂm;k{mistﬂ / B soranissess s
] ent (B
fa) | (1) Loans from Banks W':F E NIL
(11} Loans from financial
institutions NIL NIL
(iil) Government Dues:
(a) dues to departments /V },
dealing with government T
accommuodation /VI L
(b) dues to departments
dealing with supply of ANTL NTL
water i
(c) dues to departments
dealing with supply of
electricity NiIL Al
1
Raryoncy




(d) dues to departments '
dealing with telephones N - NI L'
{2} dues to departments
dealing with government
transport (Including 7., o 1 NIL
g;)moﬂf: and helicopters) [
(f er dues,; If any
_ NI NIL
(b} (i} Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return -
flled. Give also Permanent NIL N IL
Account Number (PAN)]
(i) Wealth Tax [Also
Indicate the asssessme?‘t /\/TL
year upto which Wealt | L
Tax return filed.] NI :
(ili} Sales Tax [Only in /V
case of proprietary Xl
business] : N .Il’
{iv) Property Tax NI NIL
C. Personal Detail
GPF/CPF/PRAN Mo, :- V00 F32 6433
Gender = [[g_] ov
Date of Birth te 514 ; e e q4 P (DD/MM/YYYY)
Class/Group - c —
Codie “  [BIAAR LEGISLATIVE  SERVICE
(Full Name e.g. B.A.S.-Blhar Administrative Service,
B.5.5.- Bihar Secretariat Service etc.)
Home District i : NBLAN DB

I hereby declare that the above details are true to the best of my

knowledge and belief,

Flaoe?ﬂ'f?\/ﬂ

Datel’\\aﬁ'\i'?"

Note:

Signature .........
Mame of Employee: .. RANT AN B

Designatlon:....=

o
e

Department:.... e PRORREPRROR 1 - ..

Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)

in prescribed format.




